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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPARTMENT OF REVENUE)
NEW DELHI: DATED THE {J TH FEBRUARY, 1986,

NOTIFICATION
(INCOME=YAX)

Nos £S5 GO (FuN0.197/124/83-1T(AI): In oxcrcisc of the powors
conférred by sub=clause (iv) of clause (23C) of Section 10 of
the Incorfo-tax Act, 1961 (43 of 196%1), the Central Government
herecby notifics "Hamdard Dawakhana (Wakf)" for the purposae of

the said scotion for the period covercd by the assessment
yoars 1984-85 to 1987-88,
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( ReKo TEWARI )

UNDER SECRETARY TO THE GOVT, OF INDIA .
To ' ’

The Managor,

Government of India Prass,

Ring Road, Mayapuri Industrial Arca,
Near Rajouri Garden), Ncw Delhi,

Copy to =

1. Hamdard Dawakhana(Wakf), Post Box ic.1507, Hamdard Marg,
Delhi-6,
2, The Commissioner of Incomo-tax, Delhi=VI, Now Delhis
WeTots his lettor NooCIT/TE(S5363/74/319 dte 1767.1984,
e \All Commissioners of Income~tax,
4. Dircctors of Ins,(II)/{R&S)/(P&PR)/(Inv.), Now Delhi.
S. Dircctor of 0&M Services (Incomo~tax), Ist Floor, Aiwan~c-
 Ghalib, Mata Sundri Lane, New Delhi {5 copics),
6o All Officers & Scctions of I.TeWing of C.BoDeTe, Now Delhi.
7. Comptrollor & Auditor Gencral of India, Now Delhi{20 copios),
Be Bulletin Sec. of Dto. of Ins,{RS&PR), New Dolhi(5 copios),
9. Dircctor of Training, IRS, National Academy of Dirsct Taxos,
Staff Colleqe, Nagpur (5 copics),
10s Shri P.K. Kartha, Jt, Scuys, Ministry of Law, Justice and
Company Affairs (Department of Legal Affairsi, Now Delhi, .

11¢ Dto. of Ins., Printing and Pubiicntionsg-z?d FFloor, Hans
Bhawan B.S.Zafar Marg, New Dsihi.(5 copics :
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( ReK. TEWARI )
UNDER SECRETARY TO THE GOVT. OF INDIA
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